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(eee) suggest, advise or recom-
mend to the Central .Government
or any State Government for the
establishment of institutions or
rural Universities for the promo-
tion of higher and advanced study
in rural areas.”

The motion was negatived.
Mr. Chairman: The question is:
“That clause 12, as amended,
stand part of the Bill.”
The motion was adopted.

Clause 12, as amended, was added to
the BIill

COMMITTEE ON PRIVATE MEM-
BERS’' BILLS AND RESOLUTIONS

THIRTY-NINTH REPORT

Shri Altekar (North Satara): I beg
te move:

“That this House agrees with
the Thirty-ninth Report of the
Committee on Private Members’
Bills and Resolutions, presented
to the House on the 23rd Novem-
ber, 1955”.

This is a Report in connection with
the allotment of time for the Resolu-
tions that are to be discussed today.
Resolution No. 1 was allotted 3 hours,
out of which 8 minutes have already
been spent and 2 hours and 52 minutes
remain. As a matter of fact, the
whole of the time at our disposal
today will be taken up by this Reso-
lution. But if somehow or other dis-
cussion on this Resolution is finished
earlier, there are the other Resolu-
tions, the allotment of time for which
is mentioned in the Report. I would
not again read it out and I commend
this Report for the acceptance of the
House.

Mr. Chairman: The question is:

“That this House agrees with
the Thirty-ninth Report of the

Committee on Private Members’

Bills and Resolutions, presented

to the House on the 23rd Novem-

ber, 1955.”

The motion was adopted.

Member’s Bills and 590
Resolutions

RESOLUTION RE REGROUPING OF
RAILWAYS

Mr. Chairman: Now, we will take
up Private Members’ Resolutions.
Shri Raja Ram Shastri will continue.
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“The question of the existing
size of the zones should be

reviewed by a small high-power
technical committee.”
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“Due to the speed with which
regrouping of the railways was
effected, the question of co-ordi-
nation and proper supervision
was ignored and the departmental
systems were left untouched.”
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“In this connection the Indian
Railways Delegation that recently
visited Russia reports that the
total route mileage in Russia is
about 75,000 miles which is work-
ed by 41 administrative units and
that the route mileage per unit

varies approximately between
1200 to 2000 miles.”
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‘“Under present conditions, the
jurisdiction assigned to different
categories of Inspectors is in
many cases excessive. .This juris-
diction should, therefore, be suit-
ably revised.”
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tion for Indian Railways will,
however, become one of first im-
portance in a few years’ time
when the problem of regrouping
is seriously examined. It will
then have to be decided whether
this regrouping should be on the
basis of a small number of large
divisionalised Railways or of a
large number of departmentalised
Railways of limited size.”
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“He suggested that the whole
subject of regrouping of Rail-
ways should be reviewed in view

of the targets set in the second
Plan.

Because of the unwieldy nature
of the zones and the increasing
gap between officers and other
staff there had been a definite
decline in operauonal efficiency”.
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Mr. Chairman: Resolution moved:

“That this House is of opinion
that a Committee consisting of
Members of Parliament and
experts be appointed at an early
date—

" (1) to examine the whole ques-
tion of regrouping of Railway
and to recommend to the
Government measures for
improving the administrative
efficiency of the Railways; and

(2) to consider the proposals for
the expansion of railway
transport in order to meet
the increased demand on it
during the Second Five Year
Plan.”

I have received notice of an amend-
ment from Shri Shree Narayan Das
and also Shri Radha Raman. I would
like to hear the hon. Members how
thizx amendment can be moved. I may
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just indicate that, according to me,
the first point that is raised in the
resolution is about the regrouping of
Railways, and so far as the amend-
ment is concerned, it does not say a
word about the regrouping of Rail-
ways. So far as the efficiency of the
Railways is concerned, there is no
difference in the wording and prin-
ciples adopted in the resolution as
well as in the amendment. So far as
the question of expansion of Rail-
ways is concerned, there is no differ-
ence in principle in both; it is more
or less the same. I would like, there-
fore, to be convinced how the amend-
ment can be allowed to be moved.

Shri Shree Narayan Das (Dar-
bhanga Central): I have just removed
the first part of the resolution and
have kept only the second part. By
removing that part, I think the sub-
ject matter of the resolution is in no
way less than that of the original
resolution, because the committee
that will be appointed will examine
the working of the Railways, and the
working of the Railways means the
working of the regrouped Railways.
‘Whether you mention the question of
regrouping or not, the enquiry will be
made through the working of the
Railways. My purpose in removing
this part is this. We have practically
accepted regrouping; it was accepted
by Parliament some time ago and I
understand that it is not going in any
way to be altered.

An. Hon. Member: Why not?

Shri Shree Narayan Das: Because
Parliament has accepted it and every
year we accept it and allot funds for
that purpose. Therefore, the whole
question of the working of the rail-
ways should be enquired into and

hence I submit that this amendment
is in order.

Mr. Chairman: I am very sorry I
stand unconvinced by the speech of
the hon. Member. According to me,
80 far as regrouping is concerned, it is
really the important part of the Resoe
lution. In respect of that there is no
amendment proposed. The rest of the
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Resolution and the amendment are
the same. If he is against the Reso-
lution, he can speak against it. But I
do not see how I can allow this
amendment and so I disallow this
amendment.

Shri S. V. Ramaswamy (Salem):
The resolution is in two parts. With
regard to the first part, it is prema-
ture and with regard to the second
part it is unnecessary and on both
eounts the Resolution should be vot-
ed out.

While inaugurating the regrouping
of the Southern Railway, the then
Minister of Railways, Shri Gopala-
swami Ayyangar, said on the 14th
April, 1951:

“The economic front is bristling
with challenges. The intensified
effort so badly needed in this
direction must result in increas-
ed production and the benefits of
such development cannot materia-
lise or be fully realised without a
rapid rationalisation and expan-
sion of transport facilities. The
implications of economic transfor-
mation and progress in terms of
rail transport are more adequate
and more efficient transport facili-
ties than can be afforded by the
resources of small systems con-
fined to their respective restrict-
ed areas. Efficient and improved
transport at an economic cost can
be assured only by the larger
capacity of an integrated wider
organisation.”

This was only in 1951. Subsequent-
ly other groupings took place in 1952
and 1953. But as I said, it is too early
z‘:ssess the working of these group-

. Pc!ssibly, this Resolution has been
napired by certain remarks made by
the Corruptien Enquiry Committee.

The Committee have broadly stated
thus:

“The Committee is stated to be
of the view that the zonal system
of railways had led to the absence
of proper supervision and the
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personal touch between the offi-
cers and their subordinates had
been lost altogether. As a result
of the lack of supervision, the
chances of people becoming cor-
rupt and inefficient had increas-
ed. It therefore recommended
that a committee of experts
should go into the question of re-
vising the existing six zones in
order to have more sizeable zones
for effective administration.”
Regrouping was not done in =&
haphazard manner. It was done on
certain sound principles. Befdre I
take you to those principles, I would
like to submit that this regrouping is
nothing new to the Indian Railways
It has been taking place over a long
period of time in the UK and USA and
also in Canada. The main point that
they have urged is that the present
regrouping is not sizeable. Six zones
are divided roughly into 6,000 miles,
the largest being the Southern Rail-
way. When we look into the regroup-
ing of railways in other countries, it
does not appear to be correct. Take
for instance, UK. The railway system
there is not so extensive as ours but
it took a large number of years to re-
group the 16 railways into four zones;
it was spread over a period from 1928
to 1947. The traffic there is heavy; the
country is small but still it took a

long time for them to integrate the
railways.

We have regrouped only recently
and I think it is too early to have a
committee to enquire into the work-
ing of the regrouping. Take another
instance—the case of USA. Somehow
those railways are very big. There
were 56 railway systems and they
were divided into 29 groups. Take for
instance the Pennsylvania Railway
which has got over 10,000 miles. That
alone carries more than the entire
Indian railway system’s passenger
and goods traffic. That is considered
a feasible proposition and with its
10,000 miles of tract it is working
quite efficiently. Take the Southern
Pacific Railway. It has, I think, about
14,000 miles, extending from San-
francisco down to the south and evem
that is working efficiently.
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With i'egard to Canada, the posi-
tion is even worse. There are only
two systems; 4-5 systems have been
grouped into two: the Canadian Paci-
fic and Canadian National. The latter
has, 1 believe, about 23,000 miles
whereas the former has 17,000 miles.
None of our systems here have such
an ‘extensive area of mileage. Yet
those systems seem to be working
very efficiently.

As I said earlier, in regrouping
these railways, certain principles had
been enunciated. These priniciples
-were stated in the Memorandum on
ithe formation of the Southern zone.

“There is no clear-cut formula
or principle to decide what is the
optimum size of a railway sys-
tem and there are several factors
to be considered in determining
the economic size for proper
management Firstly, the extent
of the area served by the system
is an impartant point to be borne
in mind. Secondly, the route mile-
.age and track mileage of the con-
solidated system have to be taken
‘into account. Thirdly, the equip-
.ment which must be employed
for operating it—the number of
locomotives, wagons, coaching
-vehicles,—affords another means
-of assessing the magnitude of the
system. Fourthly, the volume of
‘traffic likely to be handled by the
unified system is of paramount
importance. Fifthly, the number
of employees on its pay roll sug-
gests a further line of approach
to the question of optimum size.
Finally, financial aspect is of vital
importance.”

These are six solid priniciples on
which they thought that regrouping
should be done. They a'so suggested
that this will result in large econo-
:mies, which they have assessed on
various grounds. On page 18, they
have said:

“More important are those eco-
nomies which result from the
very functioning of a combined
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larger system in place of separate
units, each working by itself.”

3 pM

The sources of such economies,
they indicate, are firstly, the elimi-
nation of dual control at points where
different railways meet, such as inter-
changed junctions, etc. There is next
the possibility of more intensified uti-
lization of power and other equip-
ment. Thirdly, they have said, econo-
mies here will lead not only to sav-
ing in capital but also in the fixed
charges and the expenditure on the
maintenance of these assets. Fourth-
ly, there are opportunities for im-
provements in routing and scheduling
of the train services when they are
planned for the whole zone. Fifthly,
the unification will facilitate the pro-
gramme of rationalisation of work-
shops and of workshop capacity.
Sixthly, the centralization of pur-
chases, handling and maintenance of
stores materials will make for large
savings. Lastly, the cumulative effect
of the changes and improvement just
enumerated will react on the general
administrative machinery.

[SErR1 BARMAN in the Chair]

They have published not only the
memorandum on the Southern Zone
but they have also published three
other books on the memorandum for
the formation of the Northern Zone,
North-Eastern and Eastern Zone, and
memorandum on the formation of
Central Zone. In all these books the
concluding paragraph is of the same
pattern. For instance, in the memo-
randum on the formation of the Nor-
thern, North-Eastern and Eastern
Zones, on page 41 they have said:

“What has been stated 1w the
foregoing paragraphs is only a
brief indication of the character
of the economues from regrouping.
The results of detailed investiga-
tions which will be undertaken
prior to, and during the process,
of, regrouping have to be await-
ed before the wwat wvmomies
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from the unification may be esti-
mated. It should be recognized
that when the integrafion of the
new railways is completed and
when each system starts operat-
ing as an organic-unit, the gener-
al efficiency of the system should
substantidlly improve and the
scope for economy will materially
increase.”

They have not only stated this but
they have also stated that the benefit
of this regrouping cannot be assessed
immediately. For instance, they have
stated that they anticipate three stag-
es after which only they can assess
the results of such regrouping. They
have said on page 19 of the memo-
randum on the formation of the
Southern Zone:

“The aggregate  economies
which may be expected to accrue
from regrouping of the Southern
Railways will thus be considera-
ble. But it should be recognized
that all these economies will not
materialize immediately. Three
stages may be distinguished for

the realisation of the economies.” .

Firstly, they have said:

“In the primary stage the sav-
ings expected will be limited to
such reduction of staff and re-
dundant administrative establish-
ments as could be effected im-
mediately.”

Secondly, they have said:

“The secondary stage sets in
Wwhen the amalgamation process
is completed. During this phase,
a8 year or two at the outside, the
greater co-ordination that cemes
u_nder a unified management fa-
cilitates reorganization of train
services and other related aspects
of working. Economies from these
changes are likely to be much
larger than those observed, in the
earlier phase.”

Then, comes the final stage where
they say:

-“In the final stage, when the
indlviduauty of the different
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units gets effected and planning
of railway operations is based on
the Zone as main unit, it is possi-
ble to effect major changes which
will be productive of greater effi-
ciency and economies.”

So, in this report they have con-
templated three stages. At best we
can say we are only in the second
stage. Therefore, I submit it will be
too premature to assess the results of
regrouping unless we pass through
the third stage which the memoran-
dum has mentioned. That will take
some time and now to say that the
whole question of regrouping be gone
into and to recommend measures to
improve the administration of rail-
ways is somewhat out of tune and
premature.

Having said that I would like to
submit that all is not satisfactory
with the working. That is inherent in
the great system of railways. I have
heard one General Manager say that
he has got a jurisdiction over 6000
miles and he is not able to cover the
entire area. Even if he travels all the
25 days in a month sitting in a saloon
»he says he is not able to cover the
area. There, is, therefore, some diffi-
culty.

Then again, the regrouping has got
the old company ideas which still
seem to persist. After the regrouping
even though all the railways are uni-
fied into the Indian Railway System
still I find that the old company ideas
persist. For instance, I travelled last
month and the month before for about
4000 miles each month by the Indian
Railways. I am submitting, Sir, that
not one train—I am sorry to say
this—ran to time. Whenever I asked
the Guard or the Station Master the
reply was that the lateness was in the
other railway as if he was not inter-
ested in knowing why it was late,
His loyalty seems to get divided, for
instance, at Kharagpur or some otner
point where the new Zone takes

“effect.

Now, these are all matters which
must be looked ‘into. The rallway

- servants still feel that they are still
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in the old companies owing loyalty to
a particular group. They hardly rea-
lise that they belong to the Indian
Railways and that they are servants
of the nation. These and several other
matters have got to be improvea.
They can only be improved as days
pass on and as leaders of public opi-
nion and representatives of the peo-
ple in this House tell those officers
and staff that they are servants of
the nation and that they must realise
and act as such. It is only then that
the feeling of national railways will
grow and the 'servants will feel that
they are servants of the people. I do
believe that as days go on things will
improve.

I might mention in passing—I think
the hon. Minister will tell us how
this happened while replying—that
from the Budget for 1855-56 I find
that of the 6 railway systems two are
working at a loss. In the North East-
ern Railway there is a loss of Rs. 6
crores.

Shri Debeswar Sarmah (Golaghat-
Johrat): Why?

Shri 8. V. Ramaswamy: I am only
asking the hon. Minister for a reply.
I am not on the Treasury Benches to
give a reply to that question.

The Southern Railway seems to
show a loss of Rs. 4 crores. I do not
know why the loss is accruing in
two of these railways: In his budget
speech the hon. Minister said that an
Efficiency Bureau has been set up. We
do not know whether the Efficiency
Bureau has been working and we have
not received any report as to the
steps taken by this Bureau. We
would, therefore, like to be enlight-
ened on this point and I am sure the
hon. Minister will tell us all the steps
that he is taking teo improve the
working of the railways.

Sir, I oppose the motion.

Shri T. B. Vittal Rao (Khammam):
While rising to support the resolution
moved by my friend Shri R. R. Shas-
trl!feel,orratherlamtmptcdb
think, that the Railway Minister
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would accept the resolution. Of alt
the Railway Ministers who had occu-
pied that position so far I find our
present Railway Minister is one w!ao
is in the habit of appointing commit-
tees wherever it is thought necessarv
to do so. During his perio® of 3 or 3%
years 1 have been closely watching
the developments in this Ministry and
there has been not a single Minister
previously who has appointed so many
committees as the present Raiiway
Minister. That goes to show that our
present Minister lepends on cxpert
advice and he does not like to de
things of his own will. With that
background I feel that the Railway
Minister will accept this reeolution.

The question of regrouping ‘s the
next point. Wherever we go, wher-
ever we travel, whether it is Cal-
cutta, Delhi, Madras or any other
place, the common man says that the
efficiency of the railways has gone
down due to regrouping. He is not
convinced that regrouping has really
increased the efficiency. Of course, I
do no hold such an opinion. I am all

-too conscious of the problems the

Railway Ministry had to grapple
with since the dawn of independence.
We have been able to make some
progress. We have been able tv an
extent to rehabilitate. It may not
have been as much as one would
have desired. But we have indications
that some improvement has taken
place. It may not be in commensura‘e
with the needs and developments at
present. The railways have rot yet
become geared up to the economic
development of the country. The in-
dustrial production during the last
eight years has increased by 50 per
cent. over the 1939 level. There has
been increased production in agri-
culture also in recent years. But have
the railways improved to that extent?
They have not improved to that ex-
tent. There are several reasons. If I
put them to the Railway Minister, he
will easily say, “What can I do?” He
will say that there is shortage of steel
in the country and unless we can
double the supply of steel, we cannot
go ahead. But there is one thing, and
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that is, whether the efficiency of the
railways can be increased to the ex-
tent to whcih it can be done. It may
be that the efficiency of the railways
has increased to a little extent but it
ig not commensurate with the capa-
bilities of those who manage the
Railway Board or the various depart-
ments of the railways.

One thing strikes me. This whole
question of regrouping of railways
has been all too sudden. We have
just thought of having only six zon-
es—recently 'it was increased to seven
—for 33,000 miles of railways. Then
again, the various zones do reflect the
uneven development of the railway
gystem in our country. There is no
proper rationalisation. Some zones
have 6,000 miles, some have 3,000 and
odd miles and some have 5,000 miles.

What is the next thing that we are
told? We are told that we need not
take into consideration the route
milage of the zones and that what
we have to take into consideration is
the workload of the various railways.
Even regarding the work-load I am
sure the Railway Minister will come
forward with a plethora of figures,
and we too know of those figures. The
figures are there. But what we are
amazed at is, with all these improve-
ments, we have not advanced to a
great extent. So, there seems to be
something wrong. The Railway Cor-
ruption Enquiry Committee—though
the question of zones was not among
the terms of reference to the Commit-
tee—did say that the question of
Zones should be re-examined. They
did say that corruption cannot be
effectively prevented when zones of
large sixe are there.

We also find that in the countries
of Rurope—in the continent—we do
®mot find such big zones as we find
here. The Minister may say that some
eountries do not even have a total
route mileage of 8,000 miles. But that
13 not the point. Even where there is
a longer route mileage on the whole,
those countries do not have such big
zomes. For example, in the Soviet
Union, they do not have such a big
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sone having 6,000 miles. They have
only 2,000 to 3,000 kilometers which
is roughly 2,000 odd miles. In many
ways, such short milage will effective-
ly prevent corruption.

Mr. Chaitrman: Order, order. The
hon. Members should remember the
rule that when a Member is speaking,
there should be no intereeption be-
tween the Chairman and the Member
who is speaking.

Dr. Jaisooriya
sOITY.

Shri T. B. Vittal Rao: Regarding
goods traffic, passenger traffic or the
suburban traffic, the needs of the
country have not been fulfilled. Why
is it? Even today we have three mil-
lion tons of coal lying at the pitheads.
It forms ten per cent of the total
production of coal. Every month, we
have at the coal-mines’ pithead, stocks
of three million tons. Why is it that
we are not able to transport them?
There are some industries which are
likely to be closed down due to short
supply of coal This frequently
happens. We read in the newspapers -
only recently—two months ago—that
in Kanpur there was a threat of the
mills being closed due to short sup-
ply of coal. Similar was the case in
Indore. Why is it? Can we not uti-
lise the present fleet we have got and
try to remove the difficulty? There
seems to be something wrong, and that
defect, I feel definitely, lies in this
zonal system. Let an expert com-
mittee go into all aspects of this ques-
tion and suggest measures. If such
& committee says that there need.not
be any further increase in the num-
ber of zones, we ghall accept that
decision. There is nothing wrong.
When we feel a little suspicious, a
little doubtful about the present zonal
system being the cause for inefM-
ciency, if an expert committee goes
into the matter and says that it has
gone into the whole question and
found that the present zonal system
need not be changed, we will accept
that decision. So, I would earnestly
urge on the Government o accept
this resolution and straightway ap-
point @ eommities.

(Medak): I am
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There are other aspects of the reso-
lution. I was studyving the adminis-
tration of the railways in relation to
the developmental needs of the coun-
try. During the first Plan period we
have noticed that the transport bottle-
neck has been impeding the progress
of our industrial development. No
doubt I know that the Railway Min-
ister has said in the budget session in
the month of March last that where-
ever there is something wrong they
try to shift it on to the railway
transport system. But we should
really examine this point. What is it?
‘Why should the Railway Ministry
give a chance to other industries to
say that they are behind because of
the railway transport? It is an accept-
ed principle that the railway trans-
port system should be geared up to
the economic or industrial develop-
ment in the country. What is it that
prevents the railways from removing
the difficulties? @ No doubt there is
short supply of steel. But the Minister
who allocates steel to the railways
and has been going about the coun-
try and telling the people about
Jndustrialisation —our indispensable
Minister of Commerce and Industry
who is also the Minister of Iron and
Steel—says that the railway develop-
ment in an under-developed country
like India should develop in
geometrical progression and not in an
arithmetical progression. So, we can
ask him to allocate more steel for
our railways.

In connection with the second Five
"Year Plan, I would strongly urge
upon the Railway Minister to speed
up the survey and start the construc-
tion straightaway of the rail link be-
tween Kazipet and Gudur. A survey
has already been undertaken. The
Kazipet-Madras line has reached
saturation point. Bezwada has become
a bottleneck so far as goods traffic
is concerned. We cannot move more
than what we are moving today. It
is very essential that in the second
Five Year Plan, priority should be
given to the construction of a railway
line between Kazipet and Gudur. This
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railway line between Kazipet and
Gudur will also reduce the distance
from Hyderabad to Madras by 120
miles. Also, in the coming years of
the second Five Year Plan, I do not
know what.will be the needs of the
South in the matter of coal. Today
the needs of the South regarding coal
are 3 million tons per year and
because this coal is brought by the
industrialists by the sea, they pass on
the increased freight charges by sea
to the consumer. So, unlgss and until
this railway line is constructed, we
cannot make headway in industrial
development in the South, where we
have to depend upon thermal power
because hydro-electric power is not
available in abundance. And, coal is
essential for thermal power and for
industrial development.

Before I conclude, I would like to
draw the attention of the hon. Min-
ister to suburban traffic. As far as
suburban traffic in various big cities
like Bombay, Madras and Calcutta is
concerned, it is true that a Commit-
tee has been appointed. But there are
certain other places like Hyderabad
and Secunderabad where the
suburban trains are very bad. They
are not punctual and they do not run
regularly. This is affecting the lives
of the wage-earners especially in the
low-income group and the middle-
class. These people have to travel in
these suburban trains with season
tickets and their economy is greatly
affected.

Shri Frank Anthony (Nominated—
Anglo-Indians) : I rise to give my
whole-hearted support to this Reso-
lution. T wish to deal with the first
part of the Resolution which says
that a Committee should be appoint-
ed.

“to examine the whole ques-
tion of regrouping of Railways and
to recommend to the Government
measures for improving the
administrative efficiency of the
Railways.”

-1 feel that this. is @ matter in which
we- should all be on.common ground.
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Frankly, I was unable to understand
the approach of my hon. friend,
Mr. Ramaswamy. He seemed to be
reading from# all kinds of books,
mostly irrelevant, trying to resist
what would appear to him to be
something in the nature of a censure
motion of Government. As far as this
regrouping of railways is concerned,
no one can point his finger at the
present Railway Minister and say that
this was his baby. We should consi-
der that this is a matter of vital
national urgency. I was one of those
who opposed in the very beginning
any scheme for whole-scale regroup-
ing. I said that a certain amount of
rationalisation was essential and I
had said that at least for a period of
15 years or so, we should content
ourselves with merely merging the
former Indian State Railways into the
large existing unit. I feel that what I
said then has been largely, but unfor-
tunately, justified by events. I felt
that if we undertook regrouping as a
whole, it would introduce elements
which might create great chaos not
only so far as operational efficiency is
concerned, but even with regard to
other problems. Unfortunately, Mem-
bers on this side are usually not
listened to. Unfortunately for Gov-
ernment, the democratic practice of
having standing committees has
recently been abolished and the Gov-
ernment has not got the advantage of
having the advice and experience of
many Members of this House.

What has been the net effect of
regrouping? Unfortunately, it is diffi-
cult to get precise.information. When
the Minister or the Deputy Minister
replies I expect him to say that my
figures are wrong and unacceptable.
Ib.this matter of regrouping, even the
Minister, I submit with respect, is
non-commital. We have not been able
to get a clear picture at all. On the
other hand, the picture has been
blurred.  There has been a certain
amount of mystery shrouding the
pPrecise performance of the railways
since in regrouping. Regrouping was
brought into effect in 1951. I am
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make ample allowance for a period
of inevitable dislocation and even
disruption. But I feel that in 1955 this.
plea cannot be made by way of a.
justification. My own estimate is that.
operational efficiency has come down
and that we have not even today
regained the operational efficiency of’
the pre-regrouping period. 1 was
looking at the figures purporting to-
have emanated from the Efficiency
Bureau which has been set up by the-
Railway Minister. According to those-
figures, it has been clearly indicated
that there was a very steep decline
in operational efficiency in the year
1952. These figures are very signi-
ficant and revealing. According to the
figures of the Efficinecy Bureau, in
1949, 1950 and 19351, .ie. before
regrouping, the railways maintained
an annual improvement of 6'9 per
cent. That was before regrouping.
Immediately after regrouping, there-
was a sharp decline in 1952 and there-
was another sharp decline in 1953. In
1954 there was a slight improvement,.

"but still, according to the Efficiency

Bureau, there was a difference of 12
per cent. between the operational
efficiency in 1954 and the pre-
regrouping  operational efficiency.
These are the figures which have been
eommunicated by the Efficiency
Bureau. This means that after three-
years of regrouping, operational
efficiency is 12 per cent. below the-
pre-regrouping operational efficiency.
This, evidently, is a direct conse-
quence of regrouping. In the second
Five Year Plan, they are envisaging
a 10 per cent. improvement. I have
seen the figure somewhere, but I am:
open to correction. That means in
1960, because we are 12 per cent.
behind, we will still be behind the-
pre-regrouping period even in 1960.

The Minister of Railways and'
Transport (Shri L. B. Shastri): In the
second Five Year Plan, we are pro-
viding for a 50 per cant. increase in
capacity. Perhaps the hon. Member:
has not seen the latest figures.

Shri Frank Anthony: My figures:
are a few months old, but I am not.
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speaking of capacity. BSo far as
operational efficiency is concerned, I
have published figures in this journal
-of mine; it is distinctly stated that se
far as operational efficiency is con-
<erned, they are envisaging a 10 per
cent. increase in the second Plan
period That means, according to
these figures of the Efficiency Bureau,
even in 1960, at the end of the
Becond Five Year Plan, we will still
be 2 per cent. below the operation
efficiency which was obtaining before
regrouping. I feel thut this was a
gratuitous price to pay for regroup-
ing.

I want to make a plea that so far
as the Railways are concerned, let us
not be too ready to sweep clean. I
know it is human, when people are
new, they want to assume the func-
tions of new brooms. But, in seeking
to build a monument on the Railways
«over and over again—not in the case
of the hon Minister, but others,
perhaps those who preceded him suc-
weeded in establishing some kind of
monument to destruction—not
destruction—I was going to say
‘monument to stupidity—the price that
-we have paid is this. We have put the
Railways back 10 years by regroup-
ing from the point of view of opera-
tional efficiency.

As I said, these figures are a little
mystie. Whether they come from the
hon. Minister, or come from me or
other quasi-authoritative sources,
nobody ean insist that his figures are
the only figures. That is another
reason why I feel we should have a
«eomposite Committee of this kind. I
‘myself am more than a little afraid
of the word expert. Somebody has
:said that an expert is a person who
learns more and more about less and
less. I feel I should import some
‘Balance into the perspective of these
«xperts and say that we should have
:some Members of Parliament asso-
eiated with that Committee.

I was also looking at the figures
with regard to what is bappening
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since regrouping which were givem
Yy an ex-Chief Engineer of the East
indian Railway. According to this
retired senior railwap* official, he
struck a comparison between the
working statistics of 1950-51 and the
wuorking statistics of 1953-54. Accord-
mg to him, the operation ratio has
gone up from 81.02 to 85'2 per cent,
that is, there has been an inverse
decline. The speed of goods trains in
the broad gauge has gone down from
10°8 to 10 2 miles, per hour I think.
There is this notable feature. Fuel
sonsumption has increased from 9-2
million to 9'9 million tons. Perhaps,
the last bus the most important of his
comparisons is this: that the cost of
administration has gone up as a result
of regrouping. My hon. friend over
there had some kind of tripartite
formula: in the first year the result
of regrouping is economy, in the

d year efficiency. Here, after
three years, according to this official,
the cost of administration has gone
up from Rs. 23:36 crores to Rs. 27
crores. That is, three years after
regrouping, we have nearly a 10 per
cent. increase in the administrative
costs as against an almost 10 per
cent. decrease in operational
efficiency. The Efficiency Bureau has
underlined this by giving certain
illustrations. They have said, it is all
very well—they have said it, I have
not said. I am not blaming any one.
But, sometimes, we tend to quote
theories and draw geometrical pat-
terns either in the air or in offices. It
is all very well to say, 6000 miles, etc.
It looks symmetrical and geometrical
I do not claim to know more about
these matters than the hon. Minister.
I am pointing objectively to certain
consequences. I was indicating cer-
tain illustrations to show how instead
of the expected economy there has
been an increased expenditure. The
Efficiency Bureau has illustrated what
has happened. Instead of 8 main Rail-
ways, you have 6. You have saved
the salary of two General Managers.
You have saved Rs. 7000. Instead, you
have appointed 6 senior Deputy Gene-
ral Managers. You save Rs. 7000 om
the one hand and you spend
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General Managers. This same story
of expenditure rather than economy
<comes right down. When I was speak-
ing on the Railway Budget in 1954,
1 had analysed the figures. I had sug-
gested without wanting to cast any
Teflection, although it is inevitable,—
people in power do take advantage
of these things—I had suggested—I
may be wrong; that is a matter that
I wanted to be investigated—I had
suggested that Class I officers had
availed themselves of regrouping to
make it a Roman holiday. I gave
figures. I said that .officers in the
Railwas are like the Delhi police;
they are falling over one another.
More officers, less efficiency, more
confusion I gave figures......

Shri B. D. Pande (Almora Distt.—
North East): Would you give us your
cest of the regrouping that you have
in your mind? More money certainly.

Shri Frank Anthony: I am merely
giving the actual cost of the regroup-

ing. When the Minister seeks my
opinion, I shall study the problem
posed.

I was on this point. In 1950 we had
1717 officers. In 1953, that number
was increased by 717. That is, three
years after regrouping, apart from
there being no economy, you have
increased the number of officers by
42 per cent. Where was the question
of any rationalisation?

I want to deal with another aspect.
1 referred to certain figures. I say it
not as a cirticism. I am only referring
to these as matters of fact. I am not
blaming the Minister. He has proba-
bly done exceedingly well. When the
whole question of regrouping was
thrown into his lap, he has done his
best. The aspect to which I wish to
draw attention is decline in efficiency
with regard to staff. Here, I am not
prepared even to refer to the opinion
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of the hon. Minister. I meet the staff.
I do not know, perhaps, in some ways
in much larger members than the Mi-
nister sees them. In every part of the
country, wherever I go, the complaint
is this. As a direct result of the rei-
grouping, staff problems were defini-
tely reduced to chaos. An attempt, a
commendable attempt, an attempt
which has partially succeded has been
made to redress this. The conditions
are still terribly unsatisfactory. With
the best of intentions in the world, I
know that the Minister is very sym-
pathetic. I know that the Member for
staff is very helpful, but they cannot
tackle these problems personally.
what is happening today? This has
been the greatest consequence and the
worst consequence of regrouping. The
element of personal contact has been
destroyed. That is the complaint
everywhere. The General Managers,
heads of departments, because of
regrouping, not only because of the
size, but also because of increased
file and desk work that has
been imposed on them, have comple-
tely lost contact with the man. Con-
tact is now left to be effected by the
junior officers. I say this with regret
that the junior officers—I do not blame
them, they have not got the experi-
ence—do not- know how to handle
their men. The Upper Subordinate
class railwaymen today are desperate.
They are frustrated. All communities
among the senier subordinates, if they
were given the chance, would resign
en masse. They do not know how to
deal with the junior officers and the
junior officers do not know how to
deal with these men. The young
officers do not understand human na-
ture. For the smallest things, they
issue savage sentences. This is what
I say. If you want to introduce effici-
ency, the first thing is to re-introduce
or recapture this lost personal touch.
Senior officers, people who have expe-
rience, who know how to handle,
the men, they have to do it. You
cannot leave it to  the junior
officers. They are playing duck and
drakes with the men. Nobody knows
where to stands: the junior officers
issue orders and their orders are just
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endored. They endorse all kinds of
orders. I wanted to refer to some of
these orders, but the bell has been
rung. I would ask that this whole mat-
ter should be gone into. I am dis-
tressed at this widening gap between
the officers and men, and there are
elements in this country that are
taking advantage of this, and it is a
widening gap.

‘ Mr. Chairman: Is that due to the
re-organisation?

Shri Frank Anthony: Yes, the
direct résult of re-organisation.

Mr. Chairman: Anyway, he should
conclude now.

Shri Frank Anthony: I am coming
to the end.

I would ask the Minister to remit
as a specific term of reference to this
Committee this point as to how we
can re-establish the personal contact
between the officers and men. In
passing I might suggest smaller units,
you might have the district system
that used to work fairly well before,
but that is only a suggestion.

There is one other matter which
perhaps is, I do not say of direct but
perhaps may be indirect consequence
of re-grouping, and that is a matter
which is causing me the utmost of
regret. It is tremendously disspiriting,
and I would ask the Minister to look
into it. There is a tremendous growth
in recent months of the spirit of
regionalism and parochialism, and if
this committee is appointed, it should
be asked to consider specifically as a
term of reference measures for resist-
ing this growth. The railways had a
commendable record, a tradition of
camaraderie, of brotherhood and
unity, but now regionalism is grow-
ing. I am not pointing at any one,
but people say, that if there is a
Madrasi officer he will get all Mad-
rasis around him, if he is a Bengali
He gets all Bengalis around him. If he
is U.P. man he gets all U.P. people
around him. This has never been
heard of.
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Shri B. D. Pande: And an Anglo-
Indian gets around him Anglo-
Indians.

Shri Frank Anthony: No, we have
this tradition of being completely
even-handed. Anglo-Indian do not
know what it is to discriminate be-
tween community and community.
That is something which members of
other communities will also testify to.

This is a matter for regret. And
that is why in all these schemes 1
would ask the Minister to bear in
mind that he should not make any
concession to recruitment on a
regional or parochial basis. And so
far as officers are concerned, he
should have a convention that a
certain percentage of the officers shall
noi serve in their own States, because
if this poison of parochialism grows—
and of course we are going to feed
it through the S.R.C. Report—then
your railways will be destroyed, their
whole spirit of camaraderie their
espirit de corps, all that will be
under-mined.

I want to end with a very brief
reference to the second part of the
resolution about plans to meet the
needs of the Five Year Plan. I had
a lot to say on this matter, but I feel
that there is need for further en-
quiry. I do not say that the railways
have not enquired into this matter
sufficiently, but still, what was the
first estimate of the Railway Minis-
try? It was Rs. 800 crores—palpab-
ly inadequate. I think it is today
about Rs. 1,480 crores, but still I feel
that this estimate errs on the side of
conservatism. I will give only two
illustrations and then sit down.

Mr. Chairman: I propose to give
him only two minutes more.

Shri Frank Anthony: What is the
provision for general goods traffic.
As far as I can make out, the rail-
ways intend to carry 65 million tons
more in 1960-61 according to the
figures I have got, 47 million tons
will be accounted for by the carry-
ing of coal, cement, steel and food-
grains. That means, so far as your
general goods traffic is concerned,
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during the Second Five Year Plan
period the railways only envisage
18 million tons of traffic for all the
other demands,—the massive indus-
trial expansion, irrigation, power,
export, import etc. Does the Minis-
ter think that he will be able with
this target to meet these increased
demands in the Second Five Year
Plan period?

Then, take the plan with regard to
passenger traffic. Here again, the
railways envisage a six per cent. in-
crease each year. Half of this only
will go to meet the increase in traffic,
the other half will get to relieve
congestion. That means a three per
cent. increase each year, and yet the
Plan as a whole envisages that there
will be a 25 per cent. increase in
national income and 10 million more
jobs. I feel that this is also a mat-
ter—I am trying to help the Minis-
ter—which is urgent, and this is the
appropriate time, because we also
envisage adding 3,000 miles of rail-
way track. So, the whole thing can
be, I think, very appropriately and
opportunely undertaken at this parti-
cular time by a committee of this
character.

Incidentally the minister knows
that the Efficiency Bureau have re-
commended eight zones, that the
Anti-Corruption Enquiry Committee
has recommended ten zones. So,-I
feel since all these matters are in the
melting pot, since we are at the
beginning of the Second Five Year
Plan, this is an extremely appro-
priate time for adopting a resolution
of this sort and appointing a compo-
site committee.

Shri Debeswar Sarmah: I submit
that this resolution is very timely
and opportune, and I should also re-
quest the hon. Minister of Railways
to accept the principle ot this resolu-
tion gracefully; and if 't is accepted,
I think, it casts no reflc:tion on any
quarter, whatsoever. It is time that
we think it all over again.

The time at our disposal is very
short. 1 will not traverse the matters
which have already been discussed
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by my predecessors. I could not
agree with my hon. friend Shri
Ramaswamy when he stated that it
was too early to go into the matter
of regrouping. I fail to see how it is
too early. Already the Eastern Zone
has been split into two. This conclu-
sively proves that reconsideration of
the whole matter is not at all early.
If the resolution is accepted, it does
not mean that the whole matter will
be gone into tomorrow or the day
after even, but it means it is time
that we all think it all over again
and the hon. Minister arranges for a
high-power committee with experts
to go into all details so that we re-
arrange grouping for better efficiency
and at the same time do not commit
grievous errors.

I wish to explain why I want re-
consideration of the whole matter and
the regrouping of railways into more
zones by inviting attention to two
specific illustrations.

Let us take the example of the
North-Eastern part of India. This
part of India is served by railways
no doubt, but it will bz recalled by
hon. Members that for nearly three
months in the year, almost every
year, the railways go off and com-
munication is interrupted. They
collapse. By saying this I do not
blame the Railway Minister. He does
not lack sympathy and he has not got
the Alladin’s lamp to produce wonders
out of nothing. We all appreciate
the difficulty faced by the hon. Rail-
way Minister. But if for the last
seven, eight or ten years, and parti-
cularly after the great earthquake of
1950, the vital life line of this part
of the country, that is North Bengal,
Assam, NEFA and the whole region
—that is also the North-Eastern fron-
tier—snapped, it is time that we de-
vise ways and means as to how to
remedy matters. If new alignments
have to be taken, they have to be
taken. After all, this state of affairs
cannot be allowed to go on like this
for any very great length of time.

As everybody knows it is only the
railway that feeds this big and strate-
gic part of India. The steamer ser-
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vices belong to non-Indians, British .

and Scotch companies, and the
steamers also pass through Pakistan.
These foreign comppanies, whenever
the railway collapses due to floods or
earthquake take advantage and raise
the tariff rate, and the consequence
is, as you know to your cost, Mr.

An Hon. Member: Why to his cost?

Shri Debeswar Sarmah: I repeat it,
yes, to his cost.

An Hon. Member: How much?
Another Hon. Member: Illustrate.'

Shri Debeswar Sarmah: The cost of
all necessities of life goes up.
As a matter of fact, even in
normal times when the railways
function properly, the essential neces-
saries of life, of building and all other
materials are more costly in this part
of the country than - elsewhere in
India. For instance, a bag of cement
costs something like Rs. 5-11-0 in
Bihar or in Calcutta, but in our part
of the country usually we get it only
for about Rs. 11 or so. The same is
the case with dal, sugar, cloth, paper
and other necessaries. Galvanised
iron sheets are in short supply, and
the middle class and the poor class
people have got to use only thatching
grass for their residential houses the
price of which also has gone up ab-
normally after the war. The condi-
tion of the railways and the steamer
service being what it is, .there are no
proper transport facilities, and even
Government work is hampered there-
by. People cannot get the essential
articles even at a high price because
of this transport bottle-neck. During
the floods, the position becomes even
worse. Even at normal times, the air
freight from Calcutta to Gauhati
which is the nearest airport to Assam,
is 44 annas per lb. and the freight on
the return route is 3 annas per lb.
The unimaginative officers of the Air-
lines Corporation are also miserly in
the supply of aircraft to that part of
the country. As hon. Members are
aware, the hill areas are served only
by air-dropping. But if the rail head
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up to the boundary of NEFA :s nor-
mal for all the year round, then
things would have been much better
both for Government as well as the
People.

As I have already stated, the hon.
Minister of Railways is no doubt
seeking to do his best. I cannot say
that he lacks in sympathy. All the
same, when we make importunities
and requests and submit our griev-
ances to him, the replies which are
drafted for him and signed by him
are heart-breaking. I wish I could
resist saying this, but after all these
two and a half years’ correspondence

‘and communication, I am constrained

to say that a little more imagination
should be brought into the replies by
those who draft them and place them
for his signature.

Now, what is the position of the
railways in that part of the country?
When we talk of regrouping and ask
for a zonal headquarters at Pandu,
it is said that the length of lines does
not justify that. We are not able to
exploit the Garo Hills coal, because
there are no proper transport facili-
ties. As you know, Sir, there are in-
exhaustible sources of coal in Assam
and Garo Hills. Assam is very rich
in natural resources. So is the case
with the the hill areas and in North
Bengal also. If we ask the Produc-
tion Ministry to do something to ex-
ploit these resources of the country,
the reply is that there is no proper
communication to these places, and
therefore they cannot do anything
there. If there are no railways,
they _ask, how can we carry our
heavy prospecting and other equip-
ments? When we go to the Railway
Ministry, they say, well, the traffic
does not justify our opening new
railways. One is reminded in this
connection “the Groans of Britons”
“the barbarians drive us to the seas
and the seas drive us back to the bar-
barians”. That is the plight we are
facing in respect of transport. There
is no zonal headquarters at Pandu or
in that zone, because the total length
of the railway mileage does not justi-
fy it; and there is no railway there
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because the traffic does not justify
with the result that there is no ex-
pansion there. Thus, we are in a
vicious circle and there is no progress.

How does this come in when the
question of regrouping or re-zoning
is considered, one may ask. Let me
cite the illustration of the railways
once again. Originally, it was the
Assam Bengal Railway that was ser-
ving this area. Then, it became the
Bengal Assam Railway. Then it be-
came the Assam Railway. And now,
it became part of the North-Eastern
Railway, formerly with headquarters
at Calcutta, and later on with head-
quarters at Gorakhpur. When the
headquarters were at Calcutta, we
used to get replies to complaints
from the General Manager or some-
body at the head offices. But after
the headquarter has been removed to
Gorakhpur, even our letters are not
replied to.

As regards efficiency, anyoce who
is used to travel in that part of the
country would find that the efliciency
has gradually deteriorated. During
the British days, of course, the speed
of the trains was not great; but at
any rate, there was some cleanliness,
and there was some discipline
amongst the railway employees.
Then the war came, and it must be
admitted that it shattered the rail-
way system there. After the war,
there was some effort at improve-
ment. Now, we only read in bro-
chures circulated by the Ministry of
Railway that very considerable im-
~provement has been effected. And
those of us who come by the Howrah-
Delhi Mail do find some—improve-
ment. But with all this, you, Mr.
Chairman, will agree with me that
the catering has gone down appre-
ciably since Government took it over.
You and I found what it was when

we were travelling together the other
day

Shri Kamath (Hoshangabad): You
bad to starve?

Shri Debeswar Sarmah: In my
presence, when you asked the caterer
to bring some food, he renlied ‘bada
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sahadb ko deta hai’ and he would not

bring us any food.

Shri Kamath: Who was the Bada
sahab?

Shri Debeswar Sarmah: This is
Govern-
ment have taken it over. I would
not like to take up the time of the
House with trivial matters except
saying that the man in chagge of the
restaurant car was sitting before us
and helping himself. During the
days of company management, at
least he would come and enquire
whether the passengers were served
properly or not. Our Chairmaa here
was looking aghast at him, but he
was sitting in a front seat and help-
ing himself. This is the changeover
that we have seen from the company
days to Government management; for
when it comes under Government ad-
ministration, the caterer knows that
whatever may be his demeanour or
efficiency, he cannot be removed from
service.

The question of a comparison with
other advanced countries like the
U.S.A. or Canada does not arise in
our case at all. We are still in a
transitional period, and we have yet
to build up our railways. The First
Five Year Plan period is almost com-
ing to an end, but in that part of the
country, people will be thankful if at
least 50 per cent. of the Plan could
be completed. I know that the
Assam Government will be blamed
for it. It will be said that we are
giving money, but you are not able
to spend it. If the requisite materials
cannot be moved to those places, and
there is no proper transport system,
how can we expect the Five Year
Plan to be achieved in that part of
the country?

The Second Five Year Plan is now
on the anvil, and I understand that
that Assam is being given about
Rs. 65 crores or so; and perhaps a
little more will be given for
community projects etc. But how can
this amount be expended, if there are
no proper railway facility, and if
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industries cannot be built-up for want
of transport. There is no cement fac-
tory there, there.is no paper factory
there, and there is no industry what-

soever. For everything, we want

communications. Even for prospect-
ing one has to carry heavy equipment
to that area. How can all this be
done in the absence of transport faci-
lities, and how can the Five Year
Plan materialise in that part of the
. country? °

‘What are you going to do with that
part of India, which is the north-
eastern door, so to say? If that is
allowed to remain as the weakest
link, then would not the entire chain
become weak? Plenty of oil has been
found in the Naharkatiya area which
is in upper Assam, and speaking sub-
ject to correction, nowhere else in
India has oil been found. But how
is that oil to be brought to the con-
sumers in the rest of India? For that
also, transport is necessary. Instead

of the railway system being built up,

I hear that an effort is being made to
bring the crude oil by pipe lines to
outside Assam. What is going to be
the position there with regard to
employment? There is no industry
there for want of transport facilities.
1f that is so, then how can you pro-
vide employment to the people, par-
ticularly to the educated young peo-
ple of that State? If you cannot pro-
vide employment to them, I want you
to visualise what is going to happen
to that corner of India? May I sound,
in all humility, a note of warning that
communism or anti-social feelings
would not come from outside India,
but if a whole area is neglected, and
the educated people do not get suffi-
cient employment, then God help
India, and God help us?

4 P.M.

Therefore, I submit that the Rail-
way Ministry do apply its mind to
zonal regrouping with an eye to pro-

i.vide adequate railway transport to
;'ltb_a't part of the country.

. dfed Fo Ao fard : (T

afeor) : & oft arel off ¥ ww sy

25 NOVEMBER 1955

Regrouping of 628
Railways

FT qAEGT F W E | A N 5q
w1 7€ & fr Fafer (Twiew) s
T wwag * fF FE
foafer g€ & oo & gr@ W &w
W & W A, v ot W 9 5 e
# saver ufefaddt wid, ag s sarer
T A Tt gwd qw € § @
TR awE@ Q@€
ar T@ |

R W AW oA A §,
afe fom o & & war g 9w A
T A ST T | W W AW
A T | F e § B oagi wmm oAy
T & | 9B I Iq FT AN @o THo
TG0 W AT AHRIAF FTE
& SgH T §F T €T w1<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>